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research activities on betel leaf. These centres are implementing research projects on betel
vine under the All India Coordinated Research Project on Medicinal and Aromatic Plants
and Betelvine, under the aegis of Indian Council for Agricultural Research (ICAR). The
centres are maintaining genetic resources of betel vine for crop improvement and have
developed integrated crop management practices, including water, nutrient, disease and

pest management technologies.

Eligibility for registration as an advocate

T#455. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of LAW AND
JUSTICE be pleased to state:

(a) whether it is a fact that in the past, after passing the LL.B. exam, any person
could seek employment by getting himself registered as an advocate but now one has
to appear for another examination after passing LL B., which is conducted before the

process of registration;

(by whether Government proposesto implement the previous system of registration

by doing away with the examination conducted before registration as an advocate;
(¢) 1if so, by when; and
(dy if not, the reasons therefor?

THE MINISTER OF LAWAND JUSTICE (SHRI RAVI SHANKAR PRASAD): (a)
No, 3ir. The Bar Council of India has informed that it has framed the Rules for conducting
All India Bar Exam. This All India Bar Exam can be taken by candidate who have passed
their LL.B. in the Academic Year 2009-10 onwards and enrolled himself as an advocate.
If the advocate passes this examination, they are eligible to practice in Court. However,
such advocates who are not able to pass All India Bar Exam are allowed provisionally to
practice in the Court for two years from the date of their enrolment. Therefore, this All
India Bar Exam 1s post enrolment exam, meaning thereby, advocates only can take this
exam. All India Bar Exam can be taken after enrolment as an advocate, it is not the pre

enrolment examination.
(b) to (d) Do not arise.
Security at crowded railway stations

#456. SHRI RAM NATH THAKUR: Will the Minister of RAILWAY'S be pleased

to state:

(a) whether Railway have plans to ensure security at crowded railway stations

TOriginal notice of the question was received in Hindi.



